
 Title:  Papers  laid  on  the  Table  of  the  House  by  Ministers/members.

 HON.  SPEAKER:  The  House  will  now  take  up  Papers  to  be  laid  on  the  Table  of  the  House.

 उत्तर  पूर्वी  हेतु  विकास  मंत्रालय  के  राज्य  मंती,  प्रधा  ait  कार्यालय  में  राज्य  गंती,  कार्मिक,  लोक  शिकायत  और  पेंशन  अंताल  में  राज्य  मंत्री,  परमाणु  ऊर्जा  विभाग  में  राज्य  मंत्री  तथा
 अंतरिक्ष  विभाग  में  राज्य  मंत्री  (डॉ.  जितेन्द्र  सिंह)  :  महोदया,  मैं  निम्नलिखित  ag  सभा  पटल  पर  रखता  हूँ  :-

 (1)  (एक)  इंडियन  इंस्टीट्यूट  ऑफ  स्पेस  साइंस  एंड  टेक्नोलॉजी,  तिरूवनंतपुरम  के  वर्ष  2015-2016  के  वार्षिक  पूति वे ठन  की  एक  पूति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  तथा  तेरवापटीबितली लेखे,

 (ठो)  इंडियन  इंस्टीट्यूट  ऑफ  स्पेस  साइंस  एंड  टेक्नोलॉजी,  तिरूवनंतपुरम  के  वर्  2015-  2016  के  कार्यकरण  की  सरकार  ब्वा्ट  समीक्षा  के  बारे  में  विवरण  (हिन्दी  तथा  अंग्रूजी  संस्करण)

 [Placed  in  Library,  See  No.  LT  5535/16/16]

 (2)  (एक)  नार्थ  इंस् टर्न  स्पेस  एप्लीकेशन  सेंटर,  उमियम  के  तर्क  2015-2016  के  तार्षिक  पूतिवेदज  की  एक  पूति  (हीनता  तथा  अंवरेजी  संस्करण)  तथा  तेय्यापटीकिनत् लेखे,

 (दो)  नार्थ  इंस् टर्न  स्पेस  एप्लीकेशन सेंटर,  उमियम  के  वर्ष  2015-2016  के  कार्यकरण  की  सरकार  द्वारा  समीक्षा  की  एक  पूति  (हिन्दी  तथा  अंेजी  संस्करण )|

 [Placed  in  Library,  See  No.  LT  5536/16/16]

 संचार  मंत्रालय  के  राज्य  मंत  तथा  रेल  मंत्रालय  में  राज्य  गंनी  (oft  मनोज  सिन्हा)  :  महोदया,  मैं  निम्नलिखित  पता  सभा  पटल  पर  रखता  हूँ  :-

 (1)  भारतीय तार  अधिनियम,  1885  की  धारा  7  की  उपधारा  (5)  के  अंतर्गत  निम्नलिखित  अधिसूचनाओं  की  एक-एक  प्रत  (हल्दी  तथा  अंग्रेजी  संस्करण)-

 (एक)  भारतीय तार  (संशोधन  )  नियम,  2015,  जो  25  अगस्त,  2015  के  भारत  के  राजपूत  में  अधिसूचना  HO  सा0का0नि0653(अ)  में  पूकाशित हुए  a

 (दो)  भारतीय तार  (दूसरा  संशोधन)  नियम,  2015,  जो  10  दिसम्बर,  2015  के  भारत  के  राजपूत  में  अधिसूचना  सं0सा0का0नि0241  में  पूकाशित gv  थे,

 (2)  उपर्युक्त  (1)  में  उल्लिखित  पतों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारणों  को  दर्शाने  वाले  दो  विवरण  (हिन्दी  तथा  अंग्रूजी  संस्करण)

 [Placed  in  Library,  See  No.  LT  5537/16/16]

 (3)  निम्नलिखित  पतों  की  एक-एक  पूति  (िठ्ठी  तथा  अंव्रोजी  संस्करण  )

 (एक)  भारत  संचार  निगम  लिमिटेड  तथा  दूरसंचार  विभाग,  संचार  और  सूचना  पूँद्योगिकी  मंतालय  के  बीच  वर्ष  2016-2017  के  लिए  gan  समझौता  ज्ञापन

 [Placed  in  Library,  See  No.  LT  5538/16/16]

 (दो)  महानगर  टेलिफोन  निगम  लिमिटेड  तथा  दूरसंचार  विभाग,  संचार  और  सूचना  पँद्योगिकी  मंत्रालय  के  बीच  वर्ष  2016-2017  के  लिए  हुआ  समझौता  ज्ञापन।

 [Placed  in  Library,  See  No.  LT  5539/16/16]

 THE  MINISTER  OF  CHEMICALS  AND  FERTILIZERS  AND  MINISTER  OF  PARLIAMENTARY  AFFAIRS  (SHRI  ANANTHKUMAR):  Madam  Speaker,  on
 behalf  of  Shri  Mukhtar  Abbas  Naqvi,  I  beg  to  lay  on  the  Table:-

 A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the

 (1)
 Chandigarh  Waqf  Council,  Chandigarh,  for  the  year  2015-2016.

 (2)  4  copy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Chandigarh  Waqf  Council,
 Chandigarh,  for  the  year  2015-2016.

 [Placed  in  Library,  See  No.  LT  5540/16/16]

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  EXTERNAL  AFFAIRS  (SHRI  M.J.  AKBAR):  Madam,  on  behalf  of  General  (Retd.)  V.K.  Singh,  I  beg  to
 lay  on  the  Table:-

 (1)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of
 the  Indian  Council  of  World  Affairs,  New  Delhi,  for  the  year
 2015-2016.

 (2)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of



 (3)

 the  Indian  Council  of  World  Affairs,  New  Delhi,  for  the  year
 2015-2016,  together  with  Audit  Report  thereon.
 Statement  regarding  Review  (Hindi  and  English  versions)  by
 the  Government  of  the  working  of  the  Indian  Council  of  World
 Affairs,  New  Delhi,  for  the  year  2015-2016.

 [Placed  in  Library,  See  No.  LT  5541/16/16]

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  RAILWAYS  (SHRI  RAJEN  GOHAIN):  Madam,  I  beg  to  lay  on  the  Table  a  copy  each  of  the  following
 papers  (Hindi  and  English  versions)  under  sub-section  (1)  of  Section  394  of  the  Companies  Act,  2013:-

 (1)

 (2)

 (3)

 (4)

 (5)

 (i)

 (ii)

 (i)

 (ii)

 (i)

 (ii)

 (i)

 (ii)

 (i)

 (ii)

 Review  by  the  Government  of  the  working  of  the  Dedicated
 Freight  Corridor  Corporation  of  India  Limited,  New  Delhi,
 for  the  year  2015-2016.
 Annual  Report  of  the  Dedicated  Freight  Corridor
 Corporation  of  India  Limited,  New  Delhi,  for  the  year  2015-
 2016,  alongwith  Audited  Accounts  and  comments  of  the
 Comptroller  and  Auditor  General  thereon.

 [Placed  in  Library,  See  No.  LT  5542/16/16]

 Review  by  the  Government  of  the  working  of  the  Kolkata
 Metro  Rail  Corporation  Limited,  Kolkata,  for  the  year  2015-
 2016.
 Annual  Report  of  the  Kolkata  Metro  Rail  Corporation
 Limited,  Kolkata,  for  the  year  2015-2016,  alongwith
 Audited  Accounts  and  comments  of  the  Comptroller  and
 Auditor  General  thereon.

 [Placed  in  Library,  See  No.  LT  5543/16/16]

 Review  by  the  Government  of  the  working  of  the  Container
 Corporation  of  India  Limited,  New  Delhi,  for  the  year  2015-
 2016.

 Annual  Report  of  the  Container  Corporation  of  India
 Limited,  New  Delhi,  for  the  year  2015-2016,  alongwith
 Audited  Accounts  and  comments  of  the  Comptroller  and
 Auditor  General  thereon.

 [Placed  in  Library,  See  No.  LT  5544/16/16]

 Review  by  the  Government  of  the  working  of  the  Hassan
 Mangalore  Rail  Development  Company  Limited,  Bangalore,
 for  the  year  2015-2016.
 Annual  Report  of  the  Hassan  Mangalore  Rail  Development
 Company  Limited,  Bangalore,  for  the  year  2015-2016,
 alongwith  Audited  Accounts  andcomments  of  the
 Comptroller  and  Auditor  General  thereon.

 [Placed  in  Library,  See  No.  LT  5545/16/16]

 Review  by  the  Government  of  the  working  of  the  Indian
 Railway  Catering  and  Tourism  Corporation  Limited,  New
 Delhi,  for  the  year  2015-2016.
 Annual  Report  of  the  Indian  Railway  Catering  and  Tourism
 Corporation  Limited,  New  Delhi,  for  the  year  2015-2016,
 alongwith  Audited  Accounts  and  comments  of  the
 Comptroller  and  Auditor  General  thereon.

 [Placed  in  Library,  See  No.  LT  5546/16/16]



 (0]  (i)  Review  by  the  Government  of  the  working  of  the  Indian
 Railway  Finance  Corporation  Limited,  New  Delhi,  for  the
 year  2015-2016.

 (ii)  |  Annual  Report  of  the  Indian  Railway  Finance  Corporation
 Limited,  New  Delhi,  for  the  year  2015-2016,  alongwith
 Audited  Accounts  and  comments  of  the  Comptroller  and
 Auditor  General  thereon.

 [Placed  in  Library,  See  No.  LT  5547/16/16]

 (7)  (i)  Review  by  the  Government  of  the  working  of  the  Mumbai
 Railway  Vikas  Corporation  Limited,  Mumbai,  for  the  year
 2015-2016.

 (ii)  |  Annual  Report  of  the  Mumbai  Railway  Vikas  Corporation
 Limited,  Mumbai,  for  the  year  2015-2016,  alongwith
 Audited  Accounts  and  comments  of  the  Comptroller  and
 Auditor  General  thereon.

 [Placed  in  Library,  See  No.  LT  5548/16/16]

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  SCIENCE  AND  TECHNOLOGY  AND  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  EARTH  SCIENCES
 (SHRI  Y.S.  CHOWDARY):  Madam,  I  beg  to  lay  on  the  Table:-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of
 the  Birbal  Sahni  Institute  of  Palaeosciences,  Lucknow,  for
 the  year  2015-2016,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Birbal  Sahni  Institute  of
 Palaeosciences,  Lucknow,  for  the  year  2015-2016.

 [Placed  in  Library,  See  No.  LT  5549/16/16]

 (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of
 the  Indian  National  Academy  of  Engineering,  New  Delhi,

 (2)  for  the  year  2015-2016,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Indian  National  Academy
 of  Engineering,  New  Delhi,  for  the  year  2015-2016.

 [Placed  in  Library,  See  No.  LT  5550/16/16]

 (3)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of
 the  Institute  of  Nano  Science  and  Technology,  Mohali,  for
 the  year  2015-2016,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Institute  of  Nano  Science
 and  Technology,  Mohali,  for  the  year  2015-2016.

 [Placed  in  Library,  See  No.  LT  5551/16/16]

 (4)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of
 the  Indian  Institute  of  Geomagnetism,  Navi  Mumbai,  for



 the  year  2015-2016,  alongwith  Audited  Accounts.
 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the

 Government  of  the  working  of  the  Indian  Institute  of
 Geomagnetism,  Navi  Mumbai,  for  the  year  2015-2016.

 [Placed  in  Library,  See  No.  LT  5552/16/16]

 (5)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of
 the  Raman  Research  Institute,  Bangalore,  for  the  year
 2015-2016,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Raman  Research
 Institute,  Bangalore,  for  the  year  2015-2016.

 [Placed  in  Library,  See  No.  LT  5553/16/16]

 (6)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of
 the  Wadia  Institute  of  Himalayan  Geology,  Dehradun,  for
 the  year  2015-2016,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Wadia  Institute  of
 Himalayan  Geology,  Dehradun,  for  the  year  2015-2016.

 [Placed  in  Library,  See  No.  LT  5554/16/16]

 (7)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of
 the  Sree  Chitra  Tirunal  Institute  for  Medical  Sciences  and
 Technology,  Thiruvananthapuram,  for  the  year  2015-2016,
 alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Sree  Chitra  Tirunal
 Institute  for  Medical  Sciences  and  _  Technology,
 Thiruvananthapuram,  for  the  year  2015-2016.

 [Placed  in  Library,  See  No.  LT  5555/16/16]

 (8)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of
 the  Technology  Information,  Forecasting  and  Assessment
 Council,  New  Delhi,  for  the  year  2015-2016,  alongwith
 Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Technology  Information,
 Forecasting  and  Assessment  Council,  New  Delhi,  for  the
 year  2015-2016.

 [Placed  in  Library,  See  No.  LT  5556/16/16]

 (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of
 the  Science  and  Engineering  Research  Board,  New  Delhi,

 (9)  for  the  year  2013-2014,  alongwith  Audited  Accounts.
 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the

 Government  of  the  working  of  the  Science  and  Engineering
 Research  Board,  New  Delhi,  for  the  year  2013-2014.

 (10)  |  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay
 in  laying  the  papers  mentioned  at  (9)  above.

 [Placed  in  Library,  See  No.  LT  5557/16/16]

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  INFORMATION  AND  BROADCASTING  (COL.  RAJYAVARDHAN  RATHORE):  Madam,  I  beg  (०  lay  on



 the  Table  a  copy  of  the  Memorandum  of  Understanding  (Hindi  and  English  versions)  between  the  National  Film  Development  Corporation  Limited  and
 the  Ministry  of  Information  and  Broadcasting  for  the  year  2016-2017.

 [Placed  in  Library,  See  No.  LT  5558/16/16]


